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State Bank of Hyderabad and the company 
to resolve the dispute amicably? 

THE DEPUTY MIN1STER IN THE 
MINISTRY OF FINANCE ( HRI JANAR-
DHANA POOJARY) : (a) to ( ) Industrial 
Development Bank of India (I.D.B.l .) had 
advised the concerned small scale unit to 
submit required data/information called for 
by State Bank of Hydcrabad (S.B.H.) in 
order to enable State Bank of Hyderabad to 
consider the cn e of the unit for necessary 
rehabilitation assi tance under S.R.F. J 978 
after verifying the extent of damage. How-
ever, the cOl}cerned small scale units did 
not furnish the requisite information to 
State Bank of Hyderabad Tbe State BaDk 
of Hyderabad also made cfforts on its own 
to get information about the extent of the 
alleged loss incurred by the unit but these 
efforts also did not fruitify due to non-
cooperation in the matter by the unit. 

The State Banks of Hyderabad ha 
initiated legal action for recovery of finan-
cial assistance already extended by the bank 
to the unit and the matter is ubjudice. 

Alleged Link between Executiv s of Large 
Industrial Hou es and Custom Officials 

4151. SHRI SANAT KUMAR MANDAL: 
Will the Minister of FINANc.e be pleased 
to state : 

(a) whether he is aware of the standing 
arrangements that exist between the Delhi-
based executives of some Ol the Large 
Industrial Houses and the Customs Inspec-
tors and officers at the Palarn Airport where 
bv on his arrival, the senior executi ve or 
the director of these houses is brought to 
the predetermined counter for customs 
clearance or his luggage i allowed to pass 
through Green channel with aoy formal 
check; 

(b) how do these executives sneak into 
the Arrival Lounge and what action he pro-
poses to take to check such malpractices; 
and 

(c) what is the element of surprise check 
carried out at the Airport on arrival of 
mternational flights by the Collector, 
Customs and high officialS of the Central 

. 
Board of Customs and what interval to 
oversee the customs clearance ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (HR 
PATTABHI RAMA RAO) : (a) N , Sir. 

(b) Does not ari 

(c) As part of hi normal admini tative 
function, the Collector of u toms ew 
Delhi does pay surpri e visit t among t hi 
other formations, to the Palam Airport to 
keep him. elf appri ed of the functioning of 
his charge with the view, inter aha, to 
improve the efficiency. 0 at 0 doe. the 
Member, in harge of Cu tom in the Cen-
tral Board of EXCIse and Cu toms. 

(ay of Cu. torm Official at Palam 
A irport and Centra I Wor h u in~ 

orporation Godo\ n 

41 S2 SHRI 01 AMBER SINGH : Will 
the Minister of FI A CE be pleased to 
state : 

(a) whether an stay of an sSlstant 
collector. Superintendent. 1n pector in the 
Customs Airpool at Palam Airport and 
Central Warehousing Corporation Godowns, 
Gurgaon Road Delhi has been prescribed; if 
so, what aDd if nOl, the reasons therefor; 

(b) whether the e orficers are 
interchangeable at departure and Arri val 
Lounges; if so after what interv J ; 

(c) whether he i 3ware that touts at the 
Airport (Arrival) and at the Central Ware-
housing Corporation Godown at Gur aon 
r with connivance of these officers are 
having a flourishing busine s and they tie up 
easy and quick clearance in advance; 

(d) whether the e Jnspector~ ask for 
articles from the passengers at Arrival Lounge 
in consideration of clearing them withdut 
imposition of much duty; and 

(e) whether their drawers and bage are 
ever checked and guilty punished; if not, the 
reasons therefor and what tep he propo e 
to take to root out aU the e corrupt 
practices? 
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THE MI ISTER OF STATE IN THE 
MINISTRY OF INANCE (SHRI 
P TTABHI RAMA RAO) : (a) Normally the 
appointment of officers to the'Air Customs 
Pool' j made for a period of 3 year. The 
Superintendent. and In pectors po ted at 
Pal am aitport are reverted back to tbeir 
resp ctive Collectorates immediately on com-
pletion of three years period. Only in excep-
tional circumstances in public intece t. this 
tenure is extended beyond three years , Gene-
ra1ly, the officer posted at Central Ware-
hou ing Corporation Godown at Gurgaon 
Road, ew Delhi are rotated after a period 
of two to three yo rs. 

(b) The officers posted at tbe Airport are 
dep]oyed for clearance of pas engers in 
Departure or Arrival halls, ke ping in view 
the administrative e igoncies. 

(c) 0 Sir. 

(d) No Sir, Under the present procedure 
in free at tbe Airport, the pa eDger do not 
come into direct contact with the Inspectors, 
as they are cle red by Sup rintendents on 
the ba is of declarations. The exmaination of 
baggage wherever necessary, is done under 
overall supervision of the uperintcndent / 
A istant Collectors. 

(c) tbe drawer and hdve built ID the 
examination counters have been effectively 
~aled. The officer do not bring their bag 

into the Cu 'tom E amination Halls. 
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